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Versus
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Union of India and others e s Respondents

Hon. br. Justice ULC. Srivastava, V.G,

Hon,. br. K. bayya, N el (A

H

By Hon. Mr. Justice UL . Srivastavae, V.. j
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anplied for the post of
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The applicant has

asstt. Station Maester., He wes also alloved to a;
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declared by the Railwey Service C
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but at the botiom 38 candidates including the

have been provided with a chance to reappear for the

en exenination &us i answer books of
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wiitten EXaliﬂat.mﬁ ,,,,, held on 18.2.%0 have b eaten
by white anits, The applicent hss never been declared sw

successful in the written examimatienmﬁS.E.QU; rather
he hes been asked tTo reappear for written examinetion

to be held on 8.7.92, with the result the

rodached tﬂla Tribunal.

P A notice was issued on behalf of respondent,
5ri lalji Simhs learned counsel for the respondents

received certein written instructions from the of fice

and he contended that ds a matter
has not péssgthe egaminetion in view of the fact that
38 a@nswer books of the applicants were eaten by
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white ants and that is why the results could not be declared.

3 Iearned counsel for the appiicant contended that
vide letter dated 15.6.,92 the @pplicant has been again

célled for ree-writiten examination which has to be held on
8.7.92 inspite of the fact thet the applicant has been decla=-
red successful in written examination held on 18.2.9C. It

is difficult to make out anything from such answer books,.
Now it is the responsibility of the railway administration
that the epplicant should be given aénother spportunity to
appear in the examination. It is expected that the apgplicant
will appear in the examination which is going to take place
and the answer books will be sent to those who corrected
them earlier but the results could not be declared earlier,
With these observetions the application is dismissed at

this stage,

Dated: 6,7,1992
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